HIGH COURT FOR THE STATE OF TELANGANA

TENDER NOTIFICATION
ROC.N0.837/2024-CPS

Sealed quotations are invited frem HP Authorised Service Providers for
undertaking on-site Annual Maintenance (under Next Business Day) for
Eight (08) HP Servers (Model No.HP Proliant DL380) of the High Court for the

State of Telangana at Hyderabad. The configuration of the Servers is mentioned

below:
Sl. DESCRIPTION QTY YEAR OF CONFIGURATION | Server Serial
No PURCHASE Numbers
1 . Processor: Intel ® SGH928Y18K
HP Server 08 2019 Xeon ® Gold 5115 SGH928Y18M
(Model No.HP CPU @ 2.40 GHz, SGH928Y18T
Proliant RAM:128 GB DDR4, | SGHS928Y18W
DL380) Harddisk:10 TB SSD | SGH928Y18Y
SGH928Y18P
(Part No. SGH928Y18R
868703-B21) SGH928Y190

HYDERABAD
Date:19-07-2024

Note: Interested bidders can inspect the HP Servers during the Office
Hours i.e., 10:30 A.M. to 05:00 P.M. on all working days
upto to 2% -07-2024 at Computer Section, 6™ floor, Administrative
Building, High Court for the State of Telangana.

TERMS AND CONDITIONS

1. The intending bidders shall be an Authorised HP Service Provider.

2. The intending bidders shall submit Latest Authorised Service Provider
Certificate, valid upto September, 2024.

3. After entering into the AMC, the bidder should supply HP Service Packs
(HP MA Packs).

4. The AMC charges quoted shall be inclusive of all taxes for one year.
5. The bidder shall quote the
(24/7, next working day, etc.,)

6. The Registrar (I.T.)-cum-Central Project Coordinator may at his discretion ask
the bidder for clarification of their bids including price.

The Registrar (I.T.)-cum-Central Project Coordinator, High Court for the
State of Telangana at Hyderabad, reserves the right to accept or reject the offers
without assigning any reasons.

pricefor all the services available

Tender submitting address: The Registrar (I.T.)-cum-Central Project
“Coordinator), 6" Floor, Administrative Building, Highk Court for the State of
Telangana, Near City College, Hyderabad-500066.

Note: Please write Firm Address with cell phone number and contact person
details on the sealed cover.

The intending bidders shall submit their sealed quotations according to above

specifications to the undersigned on or before1{ -07-2024 during the office hours.

i
REGISTRAR (I.T.)-c ’}'W

CENTRAL PROJECT COORDINATOR




